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{ NCOME TAX APPELLATE TRIBUNAL, CUTTACK

CAUSE LIST OF DB BENCH FOR 27-APRIL-2026 (MONDAY)

| BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
| AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID : GNG-ECRB-ZSA VIRTUAL HEARING AT 10.30 AM

Ass-mi.
Assesse Name Remarks
Appeal Number V— sessee r

[A] ODISHA INDUSTRIAL INFRASTRUTURE DEVELOPMENT
. ITA 408/CTK/2024 | 2017-18 CORPORATION(IDCO)

ITA 590/CTK/2025 | 2007-08 |[A] DEEPAK STEEL AND POWER LTD
2006-07 | [A] DEEPAK STEEL AND POWER LTD
. ITA 141/CTK/2026 | 2019-20 |[A] AKBAL JULLUR RAHMAN

ITA 146/CTK/2026 2016-17 [A] SMT MAMATA MISHRA

ITA 591/CTK/2025

ITA 157/CTK/2026 | 2015-16 |[A] RAJ KISHORE DAS

. ITA 156/CTK/2026 | 2019-20 |[A] SHARADA REROLLERS PRIVATE LIMITED —

[A] ORGANISATION FOR RURAL RECONSTRUCTION & INTEGRATED
SOCIAL SERVICE ACTIVITIES

[D] RANJAN KUMAR DAS

ITA 188/CTK/2026 [A] SUJASH KUMAR MANDAL
ITA 189/CTK/2026 | 2022-23 | [A] AMAL KUMAR PRADHAN
ITA 191/CTK/2026 | 2019-20 | [A] KATIKATA SERVICE COOPERATIVE SOCIETY LTD

[D] COMPUTER APPLICATION CENTRE FOR RESEARCH AND
[TA 133/CTK/2026 | 2023-2% " Jep,cATION TRUST OF INDIA o

ITA 194/CTK/2026 | 2019-2020 | [A] RITIKA ISPAT PRIVATE LIMITED
ITA 195/CT K/2026 | 2020-21 |[A] RITIKA ISPAT PRIVATE LIMITED

@As.ws tant Registra
24-Apr-2026
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| BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

| IN COURT ROOM 1

GOOGLE MEETING ID : GNG-ECRB-ZSA VIRTUAL HEARING AT 10.30 AM

[ e |

. EREAA 2023-24 | [A] BALUNKESWAR BISWAL

j . CAUSE LIST OF DB BENCH FOR 28-APRIL-2026 (TUESDAY)
éﬁ
|
|
{

7/CTK/2026

. ITA 197/CTK/2026 | 2022-23 |[A] BALUNKESWAR BISWAL

T e e I
. [A] JAMBU BISWAL
. ITA 199/CTK/2026 [A] TAJUDDIN_KHAN

H ITA 201/CTK/2026 | 2017-18 |[A] DEBENDRANATH JENA |
. ITA 203/CTK/2026 | 2013-14 |[A] BAMMIDI GUPTESWAR PATRA -

@dssistant Registra
24-Apr-2026




i NCOME TAX APPELLATE TRIBUNAL, CUTTACK
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CAUSE LIST OF DB BENCH FOR 30-APRIL-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 1

GOOGLE MEETING ID : GNG-ECRB-ZSA VIRTUAL HEARING AT 10.30 AM

Appeal Number Assessee Name
. ITA 159/CTK/2026 | 2014-15 |[A] MOHAN ENTERPRISES -

| NOTE! BENCH WILL NOT FUReTION 0N @/

29.dy. 3926 2 0l.0C. 2026
. gd.ssistant Registra
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i e
T e,
B e T st e 5
....................
ST A ]
o P S L



